CONTINUED FROM PART- 4

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008,
Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office.
This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules,
2008. All the enquiries on this Official Journal and other information as required by the public should be
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are

requested from all quarters so that the content can be enriched.
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is
shown. The Priority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER

306232

CLASS

11-05

VISHWAKARAMA INDUSTRIES, LALHAPUR, ALIGANJ ROAD,
LAKHIMPUR, KHEERI (U.P.), WHOSE PARTNERS ARE RAKESH

KUMAR VISHWAKARMA AND AKHILESH KUMAR

VISHWAKARMA

DATE OF REGISTRATION

31/05/2018

TITLE

ARTIFICIAL GARLAND

7

PRIORITY NA
DESIGN NUMBER 325992-001
CLASS 13-03

LARSEN AND TOUBRO LIMITED, L&T HOUSE, BALLARD
ESTATE, P.O BOX NO. 278, MUMBAI- 400001, MAHARASHTRA,

INDIA.

DATE OF REGISTRATION

15/01/2020

ELECTRONIC MOTOR PROTECTION

TITLE CONTROLLER
PRIORITY NA

DESIGN NUMBER 326006-001
CLASS 13-03

HAVELLS INDIA LIMITED, 904, 9TH FLOOR, SURYA KIRAN
BUILDING, K.G. MARG, CONNAUGHT PLACE, NEW DELHI-

110001, INDIA

DATE OF REGISTRATION

16/01/2020

TITLE

SWITCH PLATE

PRIORITY NA
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DESIGN NUMBER

326062-001

CLASS

14-99

PAVITRA KAUR, 77A/1 DILS
EXCHANGE ROAD, DELHI -

HAD GARDEN, TELEPHONE
95

DATE OF REGISTRATION

16/01/2020

TITLE PORTABLE MOBILE STAND
PRIORITY NA

DESIGN NUMBER 326222-001

CLASS 06-09

PEPS INDUSTRIES PVT. LTD,, # 7/83, S.F.NO 192 UTHUPALAYAM
ROAD, ARASUR POST COIMBATORE -641 407

DATE OF REGISTRATION 21/01/2020

TITLE MATTRESS

PRIORITY NA

DESIGN NUMBER 326228-001

CLASS 06-09 R

PEPS INDUSTRIES PVT. LTD., # 7/83, S.F.NO 192 UTHUPALAYAM
ROAD, ARASUR POST COIMBATORE -641 407

DATE OF REGISTRATION

21/01/2020

TITLE

MATTRESS

PRIORITY NA
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DESIGN NUMBER 326241-001
CLASS 09-05

BALLYFABS INTERNATIONAL LIMITED, 5 MIDDLETON / \
STREET, KOLKATA 700071, INDIA o i
DATE OF REGISTRATION 21/01/2020 —
TITLE BOX

PRIORITY NA

DESIGN NUMBER 318374-001

CLASS 14-03

SAMSUNG ELECTRONICS CO.,, LTD., 129, SAMSUNG-RO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION 01/06/2019

TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-2018-0059244 14/12/2018 |REPUBLIC OF KOREA
DESIGN NUMBER 318437-001

CLASS 14-03

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNG-RO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION 03/06/2019

TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-2018-0059245 14/12/2018 |REPUBLIC OF KOREA
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DESIGN NUMBER 318473-001
CLASS 14-03

SAMSUNG ELECTRONICS CO,, LTD., 129, SAMSUNG-RO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC
OF KOREA

DATE OF REGISTRATION 04/06/2019

TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-2018-0059249 14/12/2018 |REPUBLIC OF KOREA
DESIGN NUMBER 317690-001
CLASS 23-04

M/S ALLIN EXPORTS, F-6, F. NO.-201, WEST VINOD NAGAR,
DELHI-110092., INDIA, WHOSE PROPRIETOR IS SH. ABHINAV
KUMAR SINGH

DATE OF REGISTRATION 13/05/2019

TITLE HUMDIFIER
PRIORITY NA

DESIGN NUMBER 317790-001

CLASS 12-08

BAYERISCHE MOTOREN WERKE AKTIENGESELLSCHAFT,
PETUELRING 130, 80809 MUENCHEN, GERMANY

DATE OF REGISTRATION 16/05/2019
TITLE CAR
PRIORITY

PRIORITY NUMBER DATE COUNTRY
DE 402018101182.7 20/11/2018 GERMANY
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DESIGN NUMBER

317854-001

CLASS

03-01

SAMSUNG ELECTRONICS CO., LTD., 129, SASUNG-RO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, REPUBLIC OF

KOREA

DATE OF REGISTRATION

20/05/2019

TITLE CASE FOR MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY —~J
30-2018-0060834 21/12/2018  |REPUBLIC OF KOREA

DESIGN NUMBER 316891-001

CLASS 06-09

SHENZHEN BOANJU HOUSEHOLD PRODUCTS CO., LTD, NO. 16,
CUILONG ROAD, BAOLONG INDUSTRIAL CITY, TONGLE
COMMUNITY, LONGGANG STREET, LONGGANG DISTRICT,
SHENZHEN, GUANGDONG 518000 CHINA

DATE OF REGISTRATION 15/04/2019
TITLE PILLOW
PRIORITY NA

DESIGN NUMBER 326563-001
CLASS 12-07

1.SHIVAANSH RAKESH GUSAI, STUDENT OF GTU AFFILIATED
COLLAGE HAVING ADDRESS AT B-17, DWARKESH
BUNGALOWS, NEAR SHANTI NAGAR, GORWA, VADODARA -
390016 2. SHANIL VIPUL KALYANI, STUDENT OF GTU
AFFILIATED COLLAGE HAVING ADDRESS AT A-402, KRISHNA
PARADISE, EVEERSHINE NAGAR, MALAD(W), MUMBAI - 400064
3. VIHANG GIRISH MISTRY, STUDENT OF GTU AFFILIATED
COLLAGE HAVING ADDRESS AT 1002, SOLITAIRE TOWER, NL
COMPLEX, ANANDNAGAR, DAHISAR(EAST), MUMBAI,
MAHARASHTRA, INDIA 400068. 4. HARSHIT SURESH PRAJAPATI,
STUDENT OF GTU AFFILIATED COLLAGE HAVING ADDRESS AT
D-12/5, KAPS TOWNSHIP ANUMAL, KAKRAPAR 394651

DATE OF REGISTRATION 29/01/2020

TITLE WING FOR AERIAL VEHICLE

PRIORITY NA
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DESIGN NUMBER

326589-001

CLASS

28-03

AMERICA

THE GILLETTE COMPANY LLC, ONE GILLETTE PARK,
BOSTON, MASSACHUSETTS 02127, UNITED STATES OF

DATE OF REGISTRATION

30/01/2020

TITLE

SHAVING RAZOR HANDLE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/701131 08/08/2019 US.A.
DESIGN NUMBER 326608-001
CLASS 02-04

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE,
PLOT NO. 10, DISTRICT CENTRE, MANGALAM PLACE, SECTOR-
03, ROHINI, DELHI-110085, INDIA

DATE OF REGISTRATION 30/01/2020

TITLE FOOTWEAR
PRIORITY NA

DESIGN NUMBER 326624-001

CLASS 23-02

GURGAON -HARYANA- 122001

BRILLOCA LIMITED, 2, RED CROSS PLACE, KOLKATA -700001 &
ALSO 301-302, 3RD FLOOR PARK CENTRA , SECTOR 30-NH-8,

DATE OF REGISTRATION 30/01/2020
TITLE WASH BASIN
PRIORITY NA
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DESIGN NUMBER 326645-002

CLASS 09-01

NAYASA SUPERPLAST, SURVEY NO. 370/2 (7) KACHIGAM, NANI
DAMAN, DAMAN - 396 210, (UNION TERRITORIES), INDIA,
WHOSE PARTNERS ARE SACHIN SACHDEV & MANASI

SACHDEV

DATE OF REGISTRATION 31/01/2020

TITLE BOTTLE

PRIORITY NA

DESIGN NUMBER 326350-001

CLASS 23-04

TOSHIBA CARRIER CORPORATION, 72-34, HORIKAWA-CHO, P
SAIWAI-KU, KAWASAKI-SHI, KANAGAWA 212-8585, JAPAN ‘%\“;\f}\
DATE OF REGISTRATION 22/01/2020 . ’
OUTOOoR T A

PRIORITY

PRIORITY NUMBER DATE COUNTRY

2019-016655 25/07/2019 JAPAN

DESIGN NUMBER 326359-001

CLASS 09-07

RISHABH PLASTIC PRODUCTS LLP, RAMKRISHNA CO-OP. HSG.
SOC., A-WING, 402, 4TH FLOOR, L.T. ROAD, BABHAI NAKA, OPP.
DEEPAK HOTEL, BORIVALI (WEST), MUMBAI-400092.

DATE OF REGISTRATION 22/01/2020
TITLE CAP WITH HANDLE
PRIORITY NA
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DESIGN NUMBER 318856-001

CLASS 23-04

BLUE STAR LIMITED, KASTURI BUILDINGS, MOHAN T. ADVANI
CHOWK, JAMSHEDJI TATA ROAD, MUMBALI 400 020

DATE OF REGISTRATION 18/06/2019

TITLE OUTDOOR UNIT FOR CHILLER
PRIORITY NA

DESIGN NUMBER 326838-001

CLASS 24-02

1.ROHIT KAMBOJ, GURU GOBIND SINGH COLLEGE OF
PHARMACY, YAMUNA NAGAR, HARYANA 135001 INDIA 2.
SWETA KAMBOJ, GURU GOBIND SINGH COLLEGE OF
PHARMACY, YAMUNA NAGAR, HARYANA 135001 INDIA 3. DR.
KUMAR GUARVE, GURU GOBIND SINGH COLLEGE OF
PHARMACY, YAMUNA NAGAR, HARYANA 135001 INDIA 4.
RAMESHWAR DASS, GURU GOBIND SINGH COLLEGE OF
PHARMACY, YAMUNA NAGAR, HARYANA 135001 INDIA , ET AL.

DATE OF REGISTRATION 05/02/2020
TITLE SIEVE SHAKER
PRIORITY NA

DESIGN NUMBER 326888-001
CLASS 24-02

ETHICON LLC, #475 STREET C, SUITE 401 LOS FRAILES
INDUSTRIAL PARK GUAYNABO, PUERTO RICO 00969

o

&7
d

=

=
p=)

DATE OF REGISTRATION 06/02/2020

RETAINER FOR SURGICAL STAPLE
TITLE CARTRIDGE
PRIORITY
PRIORITY NUMBER DATE COUNTRY
20/701.296 09/08/2019 USA.
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DESIGN NUMBER 318980-001

CLASS 06-08

ERUM EXPORT PRIVATE LIMITED, C-3, HOSIERY COMPLEX,
PHASE 11, NOIDA-201 301, UTTAR PRADESH, INDIA

DATE OF REGISTRATION 22/06/2019 > \\\
TITLE COAT HANGERS N
PRIORITY
PRIORITY NUMBER DATE COUNTRY

006367785-0001 02/04/2019 EUIPO
DESIGN NUMBER 319178-001
CLASS 08-05
COUNCIL OF SCIENTIFIC AND INDUSTRIAL RESEARCH, RAFI

MARG, NEW DELHI - 110 001, INDIA
DATE OF REGISTRATION 28/06/2019
TITLE SHOVEL PLATE

PRIORITY NA

DESIGN NUMBER 319565-001

CLASS 16-06 _
CARL ZEISS MICROSCOPY GMBH, CARL-ZEISS-PROMENADE Q0
10, 07745 JENA, GERMANY f—2""
DATE OF REGISTRATION 11/07/2019 // 4‘2 ,

f —

TITLE MICROSCOPE [ ==
PRIORITY | ==

PRIORITY NUMBER DATE COUNTRY :

201930027095.X 18/01/2019 CHINA
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DESIGN NUMBER

319679-013

CLASS

13-01

IMAGINE POWERTREE PVT. LTD. PLOT NO. 377, A/2, SECTOR-*,
NEAR AMI SHAH HOSPITAL, SECTOR-8, GANDHINAGAR,

DATE OF REGISTRATION 15/07/2019

SOLAR POWER GENERATING
TITLE APPARATUS
PRIORITY NA
DESIGN NUMBER 319767-001
CLASS 15-03

COUNCIL OF SCIENTIFIC A

ND INDUSTRIAL RESEARCH, 2, RAFI

MARG, NEW DELHI - 110 001, INDIA

DATE OF REGISTRATION 17/07/2019

TITLE MULTIPURPOSE SOIL-BIN TROLLEY
PRIORITY NA

DESIGN NUMBER 319799-001

CLASS 23-01

KANHA PLASTICS PRIVATE LIMITED, KHASRA NO. 122/69,
CENTRAL HOPE TOWN, SELAQUI, SHASPUR, DEHRADUN,
UTTARAKHAND, PIN : 248197, INDIA

DATE OF REGISTRATION

19/07/2019

TITLE

PIPE

PRIORITY NA
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DESIGN NUMBER 319882-001

CLASS 05-05

RAMALA SARMA, C/O. DILIP KUMAR KALITA, H. NO. 3, NIPCCD
ROAD, JAYANAGAR, P.O. - KHANAPARA, GUWAHATI, ASSAM,
PIN — 781022, INDIA

DATE OF REGISTRATION 23/07/2019
TITLE TEXTILE FABRIC
PRIORITY NA

DESIGN NUMBER 321167-001
CLASS 12-16

RENAULT S.A.S, 13-15 QUAI LE GALLO 92100 BOULOGNE
BILLANCOURT FRANCE

DATE OF

REGISTRATION 29/08/2019
TITLE HOOD FOR VEHICLE
PRIORITY NA

DESIGN NUMBER 391169-001
CLASS 1216

RENAULT S.A.S, 13-15 QUAI LE GALLO 92100 BOULOGNE
BILLANCOURT FRANCE

DATE OF REGISTRATION 29/08/2019
TITLE LEFT BACK VEHICLE DOOR
PRIORITY NA
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DESIGN NUMBER

321176-001

CLASS

12-16

RENAULT S.A.S, 13-15 QUAI
BILLANCOURT FRANCE

LE GALLO 92100 BOULOGNE

DATE OF REGISTRATION

29/08/2019

TITLE

REAR RIGHT WINDOW FOR VEHICLE

PRIORITY NA
DESIGN NUMBER 320337-001
CLASS 07-04

VIJAYAKUMAR. K.G, VISHNU ENGINEERING, NEAR
PISHARIKKAL TEMPLE, KOOVAPPADY POST, ERNAKULAM

DISTRICT, KERALA

DATE OF REGISTRATION 01/08/2019

TITLE COCONUT SCRAPPER TOOL
PRIORITY NA

DESIGN NUMBER 320870-001

CLASS 02-04

COLE HAAN LLC, 45 WEST 18TH STREET, THIRD FLOOR, NEW
YORK, NY 10011, UNITED STATES OF AMERICA

DATE OF REGISTRATION 20/08/2019
TITLE SHOE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/681,171 22/02/2019 US.A.
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DESIGN NUMBER 320871-001

CLASS 02-04

COLE HAAN LLC, 45 WEST 18TH STREET, THIRD FLOOR, NEW
YORK, NY 10011, UNITED STATES OF AMERICA

DATE OF REGISTRATION 20/08/2019
TITLE SHOE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/681,173 22/02/2019 US.A.
DESIGN NUMBER 320647-001
CLASS 30-02

1.SATISH SHANKARRAO KULKARNI, ANUSHKA, 21, MADHUBAN
COLONY, 100 FEET ROAD, SANGLI - 416416, MAHARASHTRA 2.
VINAYAK PANDURANG GAIKWAD, CHAITRA, 80 FEET ROAD,
NEAR CHANKYAPURI GUARDEN, VISHRAMBAG, SANGLI -
416415 3. SWAPNIL SATISH KULKARNI, ANUSHKA, 21,
MADHUBAN COLONY, 100 FEET ROAD, SANGLI —416416,
MAHARASHTRA

DATE OF REGISTRATION 13/08/2019
TITLE ARTIFICIAL BEE HIVE
PRIORITY NA

DESIGN NUMBER 321225-001
CLASS 26-06

RENAULT S.A.S, 13-15 QUAI LE GALLO 92100 BOULOGNE
BILLANCOURT FRANCE

DATE OF REGISTRATION 30/08/2019
TITLE LEFT REFLECTOR FOR VEHICLE
PRIORITY NA
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DESIGN NUMBER

321233-001

CLASS

12-16

RENAULT S.A.S, 13-15 QUAI
BILLANCOURT FRANCE

LE GALLO 92100 BOULOGNE

DATE OF REGISTRATION

30/08/2019

TITLE FRONT BUMPER FOR VEHICLE
PRIORITY NA

DESIGN NUMBER 321245-001

CLASS 09-03

VIP PLASTICS, A-34, SARASWATI VIHAR DELHI-110034 (INDIA)
DATE OF REGISTRATION 31/08/2019

TITLE PLANT POT
PRIORITY NA

DESIGN NUMBER 321370-001

CLASS 15-04

ESCORTS LIMITED, ESCORTS LIMITED 15/5, MATHURA ROAD,

FARIDABAD- 121003

DATE OF REGISTRATION

05/09/2019

TITLE

BACKHOE LOADER

PRIORITY NA
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DESIGN NUMBER

321392-001

CLASS

12-08

ESCORTS LIMITED, ESCORTS LIMITED 15/5, MATHURA ROAD,

FARIDABAD- 121003

DATE OF REGISTRATION

06/09/2019

TITLE TRANSPORT VEHICLE
PRIORITY NA

DESIGN NUMBER 321413-004
CLASS 24-02

ETHICON LLC, #475STREET C, SUITE 401 LOS FRAILES
INDUSTRIAL PARK GUAYNABO, PUERTO RICO 00969

DATE OF REGISTRATION

06/09/2019

TITLE SURGICAL STAPLER WASHER /'
PRIORITY z
PRIORITY NUMBER DATE COUNTRY

29/682,822 08/03/2019 US.A.

DESIGN NUMBER 321413-005

CLASS 24-02

ETHICON LLC, #475STREET C, SUITE 401 LOS FRAILES
INDUSTRIAL PARK GUAYNABO, PUERTO RICO 00969

DATE OF REGISTRATION

06/09/2019

TITLE

SURGICAL STAPLER WASHER

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/682,823 08/03/2019 US.A.
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DESIGN NUMBER

321457-001

CLASS

12-16

NAPINO AUTO & ELECTRONICS LTD., SEC-3 PLOT NO. 7,
SECTOR 3, IMT MANESAR, GURGAON-122050, HARYANA INDIA

DATE OF REGISTRATION 09/09/2019

TITLE RIGHT HAND SWITCH CONSOLE
INTEGRATED THROTTLE

PRIORITY NA

DESIGN NUMBER 321496-001

CLASS 08-08

SRK TELE ENERGY INDIA PRIVATE LIMITED, UNIT NO. 609,
TOWER C, UNITECH BUSINESS ZONE, SECTOR 50, GURGAON,

HARYANA - 122018

DATE OF REGISTRATION

11/09/2019

BRACKET FOR MOUNTING

TITLE EQUIPMENT ON A WALL, APOLE OR
OTHER SUPPORTING FIXTURES

PRIORITY NA

DESIGN NUMBER 329722-001

CLASS 28-03

RAJU LUNAWATH, NO: 201,

4TH CROSS, LALBAGH ROAD,

BANGALORE - 560 027, KARNATAKA, INDIA

DATE OF REGISTRATION

01/06/2020

TITLE

HAIR DRIER

PRIORITY NA
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DESIGN NUMBER

311640

CLASS

30-03

GARTECH EQUIPMENTS PVT. LTD., GAT. NO. 137 & 138, VILL.
CHALE, TAL. MULSHI, DIST. PUNE - 412 108. MAHARASHTRA,

INDIA.

DATE OF REGISTRATION 31/10/2018
TITLE FEEDER PAN
PRIORITY NA

DESIGN NUMBER 321962-001
CLASS 10-04

EPPELTONE ENGINEERS PRIVATE LIMITED, G-91, U.P.S.1.D.C
INDUSTRIAL AREA, SITE V, SURAJPUR, GREATER NOIDA-

201306, UTTAR PRADESH, INDIA

DATE OF REGISTRATION 24/09/2019
TITLE ENERGY METER
PRIORITY NA

DESIGN NUMBER 321993-001
CLASS 12-11

TRONX MOTORS, NO.5 GOVINDASWAMY NAGAR, JUMBLI NEW
COLONY, KODINGAIYUR CHENNAI 600118, TAMIL NADU INDIA

DATE OF REGISTRATION

25/09/2019

TITLE

SCOOTER

PRIORITY NA
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DESIGN NUMBER

322049-001

CLASS

02-07

M/S KNITPRO INTERNATIO

NAL, PLOT NO.PA-010-001&14,

ENGINEERING ZONE, MAHINDRA WORLD CITY, SPECIAL,

ECONOMIC ZONE, JAIPUR — 302 042, RAJASTHAN, WHOSE —
PARTNERS ARE SHRI RUP CHAND JAIN & SHRI SHIRISH JAIN
DATE OF REGISTRATION 26/09/2019
TITLE KNITTING NEEDLE
PRIORITY NA
DESIGN NUMBER 322059-001
CLASS 21-01
HASBRO, INC., 1027 NEWPORT AVENUE PAWTUCKET, RHODE
ISLAND 02862-1059 UNITED STATES OF AMERICA
DATE OF REGISTRATION 26/09/2019 >
TITLE TOY DART NV~
PRIORITY g
PRIORITY NUMBER DATE COUNTRY
29/685,124 26/03/2019 US.A.
DESIGN NUMBER 322060-001
CLASS 21-01
HASBRO, INC., 1027 NEWPORT AVENUE PAWTUCKET, RHODE
ISLAND 02862-1059 UNITED STATES OF AMERICA
DATE OF REGISTRATION 26/09/2019 > L7
TITLE TOY DART S
PRIORITY NgFZ
PRIORITY NUMBER DATE COUNTRY
20/685,124 26/03/2019 USA.
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DESIGN NUMBER

321560-001

CLASS

12-16

NISSAN JIDOSHA KABUSHIKI KAISHA (ALSO TRADING AS
NISSAN MOTOR CO., LTD.), 2, TAKARA-CHO, KANAGAWA-KU,
YOKOHAMA-SHI, KANAGAWA 221-0023, JAPAN

DATE OF REGISTRATION

12/09/2019

TITLE

REAR BUMPER FOR CAR

PRIORITY

PRIORITY NUMBER DATE COUNTRY
2019-005222 13/03/2019 JAPAN
DESIGN NUMBER 321636-001
CLASS 26-05

GM MODULAR PVT. LTD., 405, SHALIMAR MORYA PARK, OFF.
NEW LINK ROAD, OPP. INFINITY MALL, ANDHERI WEST,

FREEDMAN ELECTRONICS

PTY LIMITED, 107 CARNARVON

STREET SILVERWATER NSW 2128 AUSTRALIA

DATE OF REGISTRATION

17/09/2019

TITLE

WIRELESS RECEIVER

PRIORITY
PRIORITY NUMBER DATE COUNTRY
201911819 29/03/2019 AUSTRALIA

MUMBAI - 400053 ~
DATE OF REGISTRATION 14/09/2019 w
TITLE LED LIGHT

PRIORITY NA

DESIGN NUMBER 321716-001

CLASS 14-03
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DESIGN NUMBER

321838-001

CLASS

28-03

KONINKLIJKE PHILIPS N.V

EINDHOVEN, THE NETHERLANDS.

. HIGH TECH CAMPUS 5, 5656 AE

DATE OF REGISTRATION 20/09/2019
TITLE SHAVER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
006316832 21/03/2019 EUIPO
DESIGN NUMBER 321857-001
CLASS 15-03

MAHINDRA & MAHINDRA LTD., MAHINDRA RESEARCH
VALLEY (MRV), MAHINDRA WORLD CITY (MWC), P.O - ANJUR
CHENGALPATTU - 603204 KANCHEEPURAM DISTRICT, TAMIL

NADU INDIA

DATE OF REGISTRATION 20/09/2019

TITLE BLADE FOR ROTAVATOR
PRIORITY NA

DESIGN NUMBER 329933-001

CLASS 12-11

M/S AVON CYCLES LIMITED, G. T. ROAD, LUDHIANA - 141003,
INDIA

DATE OF REGISTRATION 11/06/2020

TITLE CYCLE

PRIORITY NA
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DESIGN NUMBER

313740-001

CLASS

15-01

BHARAT HEAVY ELECTRICALS LIMITED, REGIONAL
OPERATIONS DIVISION (ROD), PLOT NO. 9/1, DJ BLOCK, 3RD
FLOOR, KARUNAMOYEE, SALTLAKE CITY, KOLKATA- 700091,
REGISTERED OFFICE AT BHEL HOUSE SIRI FORT, NEW DELHI

— 110049, INDIA

DATE OF REGISTRATION

09/01/2019

HIGH PRESSURE TURBINE OUTER

TITLE CASING
PRIORITY NA

DESIGN NUMBER 323539-001
CLASS 02-02

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA-
700029, STATE OF WEST BENGAL, WHOSE PARTNERS ARE MR.
SUKUMAR MUKHERJEE AND MR. SABYASACHI MUKHERJEE.

DATE OF REGISTRATION 11/11/2019
TITLE GARMENT (SET)
PRIORITY NA

DESIGN NUMBER 313157-001
CLASS 05-05

KAPIL A. SHOREWALA, 45/47, MIRZA STREET, ZAVERI
BAZAR,1ST FLOOR, MUMBAI-400003, MAHARASHTRA.

DATE OF REGISTRATION

18/12/2018

TITLE

TEXTILE FABRIC

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020

40862




DESIGN NUMBER

313285-001

CLASS

14-03

HUAWEI TECHNOLOGIES CO., LTD., HUAWEI
ADMINISTRATION BUILDING, BANTIAN, LONGGANG DISTRICT,
SHENZHEN, GUANGDONG 518129, PEOPLE’S REPUBLIC OF

HONDA MOTOR CO,, LTD,, 1-1, MINAMI-AOYAMA 2-CHOME,
MINATO-KU, TOKYO, 107-8556 JAPAN

CHINA P
DATE OF REGISTRATION 20/12/2018 V
TITLE SMART WATCH
PRIORITY

PRIORITY NUMBER DATE COUNTRY

201830335817.3 27/06/2018 CHINA

DESIGN NUMBER 322895-001

CLASS 12-16

DATE OF REGISTRATION 23/10/2019

REAR BUMPER FOR AN
TITLE AUTOMOBILE
PRIORITY
PRIORITY NUMBER DATE COUNTRY
2019-009505 26/04/2019 JAPAN
DESIGN NUMBER 322897-001
CLASS 12-16

HONDA MOTOR CO,, LTD., 1-1, MINAMI-AOYAMA 2-CHOME,
MINATO-KU, TOKYO, 107-8556 JAPAN

DATE OF REGISTRATION

23/10/2019

TITLE HOOD FOR AN AUTOMOBILE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2019-009508 26/04/2019 JAPAN

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

322905-001

CLASS

12-16

HONDA MOTOR CO,, LTD,, 1-1, MINAMI-AOYAMA 2-CHOME,

MINATO-KU, TOKYO, 107-8556 JAPAN )/

DATE OF REGISTRATION 23/10/2019 1
FRONT BUMPER FOR AN ¥

TITLE AUTOMOBILE ="

PRIORITY

PRIORITY NUMBER DATE COUNTRY

2019-009515 26/04/2019 JAPAN

DESIGN NUMBER 323017-001

CLASS 13-03

ELMEX CONTROLS PVT. LTD.,, 12, GIDC ESTATE, MAKARPURA

ROAD, VADODARA - 390001, GUJARAT, INDIA.

DATE OF REGISTRATION 25/10/2019
TITLE ELECTRIC TERMINAL
PRIORITY NA

DESIGN NUMBER 323067-001
CLASS 14-02

BEIJING XIAOMI MOBILE SOFTWARE CO., LTD., ROOM 01,
FLOOR 9, RAINBOW CITY SHOPPING MALL Il OF CHINA
RESOURCES, NO. 68, QINGHE MIDDLE STREET, HAIDIAN
DISTRICT, BEIJING 100085, CHINA

oponu

DATE OF REGISTRATION 29/10/2019
TITLE MEMORY CARD
PRIORITY

PRIORITY NUMBER DATE COUNTRY
201930210339.8 30/04/2019 CHINA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

323104-002

CLASS

10-04

X DEVELOPMENT LLC, 1600 AMPHITHEATRE PARKWAY,
MOUNTAIN VIEW, CALIFORNIA 94043, UNITED STATES OF

AMERICA SA

DATE OF REGISTRATION 30/10/2019 RN

TITLE ASSET-TRACKING SYSTEM AND " 'y\> /,
CADDY THEREFOR < 1

PRIORITY r ‘

PRIORITY NUMBER DATE COUNTRY "

29/689,651 30/04/2019 USA.

DESIGN NUMBER 330604-001

CLASS 12-11

TUBE INVESTMENTS OF INDIA LIMITED, “DARE HOUSE”, 234,
N.S.C. BOSE ROAD, CHENNAI - 600 001, STATE OF TAMIL NADU,

INDIA.

DATE OF REGISTRATION

01/07/2020

TITLE

FRAME FOR BICYCLE

PRIORITY NA
DESIGN NUMBER 330666-001
CLASS 10-05

1.DR. JAYASHREE AGARKHED, PROFESSOR, COMPUTER
SCIENCE AND ENGINEERING DEPARTMENT, POOJYA
DIDDAPPA APPA COLLEGE OF ENGINEERING AI-WAN SHAHI
ROAD, KALABURAGI 585102 2. DR. SIDDARAMA PATIL,
PROFESSOR, ELECTRONICS AND COMMUNICATION
ENGINEERING DEPARTMENT AND DEAN ACADEMICS POOJYA
DIDDAPPA APPA COLLEGE OF ENGINEERING AI-WAN SHAHI

ROAD, KALABURAGI 585102

DATE OF REGISTRATION 02/07/2020

ANKLET TO PROVIDE SECURITY TO
TITLE WOMEN
PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

323132-001

CLASS

28-03

KONINKLIJKE PHILIPS N.V

., HIGH TECH CAMPUS 5, 5656 AE

EINDHOVEN, THE NETHERLANDS.

TEXTILE MARKET, RING R

JAGDAMBA SAREES PVT. LTD., 2004-2005, 1ST FLOOR, HARIHAR

OAD, SURAT 395002 (GUJARAT)

DATE OF REGISTRATION

02/11/2019

TITLE

TEXTILE FABRIC

DATE OF REGISTRATION 31/10/2019 / : \
ATTACHMENT FOR FLASH LAMP NS "'*,

TITLE EPILATOR \\_/

e :

PRIORITY

PRIORITY NUMBER DATE COUNTRY

006413571-0011 02/05/2019 EUIPO

DESIGN NUMBER 323218-001

CLASS 05-05

PRIORITY NA
DESIGN NUMBER 323241-001
CLASS 12-16

VOLVO TRUCK CORPORATION, C/O VOLVO GROUP BUSINESS
SERVICES, ARHK 5, AVD DC34320, 405 08 GOTEBORG, SWEDEN

DATE OF REGISTRATION 04/11/2019
TITLE PART OF FRONT PANEL
PRIORITY

PRIORITY NUMBER DATE COUNTRY
006435194-0018 09/05/2019 EUIPO

B

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

323254-001

CLASS

12-16

VOLVO TRUCK CORPORATION, C/O VOLVO GROUP BUSINESS
SERVICES, ARHK 5, AVD DC34320, 405 08 GOTEBORG, SWEDEN

DATE OF REGISTRATION 04/11/2019

TITLE ACCESSORIES FOR VEHICLES

PRIORITY _~
PRIORITY NUMBER DATE COUNTRY —
006435194-0031 09/05/2019 EUIPO N——
DESIGN NUMBER 323294-001

CLASS 05-06

JAI G SINGHVI, 601/602, PEN

INSULA HEIGHTS, C D BARFIWALA

MARG, JUHU LANE, ANDHERI (WEST), MUMBAI - 400 058

DATE OF REGISTRATION 04/11/2019
TITLE WALL PANELS
PRIORITY NA

DESIGN NUMBER 323327-002
CLASS 15-09

LEISTER TECHNOLOGIES AG, GALILEO-STRASSE 10, 6056

KAGISWIL, CH

DATE OF REGISTRATION

05/11/2019

TITLE

WELDING MACHINE

PRIORITY

PRIORITY NUMBER

DATE

COUNTRY

006427332-0001

06/05/2019

EUIPO

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

323350-001

CLASS

12-16

VOLVO TRUCK CORPORATION, C/O VOLVO GROUP BUSINESS
SERVICES, ARHK 5, AVD DC34320, 405 08 GOTEBORG, SWEDEN

DATE OF REGISTRATION

06/11/2019

KAPIL A. SHOREWALA, 45/47, MIRZA STREET, ZAVERI BAZAR,
1ST FLOOR, MUMBAI-400003, MAHARASHTRA.

DATE OF REGISTRATION

07/12/2018

TITLE

TEXTILE FABRIC

PRIORITY NA

TITLE PART OF VEHICLE DOORS
PRIORITY

PRIORITY NUMBER DATE COUNTRY

006437133-0011 09/05/2019 EUIPO

DESIGN NUMBER 301134

CLASS 15-99 Wy
ROBO-TEAM HOME LTD., 58 HARAKEVET STREET, TEL AVIV ) %
6777016, ISRAEL. [
DATE OF REGISTRATION 08/01/2018 W
TITLE ROBOTIC MACHINE Al
PRIORITY &
PRIORITY NUMBER DATE COUNTRY N7/ %
60640 17/07/2017 ISRAEL

DESIGN NUMBER 312913-001

CLASS 05-05

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER 313072-001

CLASS 06-01

AAKRITI KUMAR, 1008 THE ARALIAS, DLF GOLF LINKS,
GURGAON 122009, HARYANA, INDIA

»

'
» Nl
r‘\x“‘\‘r}\ ”:";:'

DATE OF REGISTRATION 14/12/2018 SIS
TITLE WOODEN CHAIR SR
PRIORITY NA

DESIGN NUMBER 313111-001

CLASS 02-04

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE,
PLOT NO. 10, MANGLAM PLACE, DISTRICT CENTRE, SECTOR -
3, ROHINI, DELHI 110085

DATE OF REGISTRATION 15/12/2018

TITLE FOOTWEAR

PRIORITY NA

DESIGN NUMBER 322513-001

CLASS 10-04 A

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 5, 5656 AE
EINDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION 15/10/2019

TITLE SKIN MEASUREMENT DEVICE
PRIORITY

PRIORITY NUMBER DATE COUNTRY \
006378642-0005 15/04/2019 EUIPO

The Patent Office Journal No. 37/2020 Dated 11/09/2020 40869




DESIGN NUMBER

322656-001

CLASS

05-05

BIBA APPARELS PRIVATE LIMITED, NO.4, GROUND FLOOR,
DELSTAR PREMISES CHS NS PATKAR MARG, HUGES ROAD,
KEMPS CORNER, MUMBALI - 400036 AND CORPORATE OFFICE
AT 12TH & 13TH FLOOR CAPITAL CYBERSCAPE, SECTOR-59
GOLF COURSE EXTENSION ROAD,GURUGRAM-122102

HARYANA, INDIA.

DATE OF REGISTRATION

18/10/2019

TITLE

TEXTILE FABRIC

<«

<

o>

."y

e

“); ‘. /A

PRIORITY NA
DESIGN NUMBER 322669-001
CLASS 05-05

BIBA APPARELS PRIVATE LIMITED, NO.4, GROUND FLOOR,
DELSTAR PREMISES CHS NS PATKAR MARG, HUGES ROAD,
KEMPS CORNER, MUMBAI - 400036 AND CORPORATE OFFICE
AT 12TH & 13TH FLOOR CAPITAL CYBERSCAPE, SECTOR-59
GOLF COURSE EXTENSION ROAD,GURUGRAM-122102

HARYANA, INDIA.

DATE OF REGISTRATION

18/10/2019

TITLE TEXTILE FABRIC
PRIORITY NA

DESIGN NUMBER 322672-001
CLASS 05-05

BIBA APPARELS PRIVATE LIMITED, NO.4, GROUND FLOOR,
DELSTAR PREMISES CHS NS PATKAR MARG, HUGES ROAD,
KEMPS CORNER, MUMBALI - 400036 AND CORPORATE OFFICE
AT 12TH & 13TH FLOOR CAPITAL CYBERSCAPE, SECTOR-59
GOLF COURSE EXTENSION ROAD,GURUGRAM-122102

HARYANA, INDIA.

DATE OF REGISTRATION

18/10/2019

TITLE

TEXTILE FABRIC

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

322682-001

CLASS

05-05

BIBA APPARELS PRIVATE LIMITED, NO.4, GROUND FLOOR,
DELSTAR PREMISES CHS NS PATKAR MARG, HUGES ROAD,
KEMPS CORNER, MUMBALI - 400036 AND CORPORATE OFFICE
AT 12TH & 13TH FLOOR CAPITAL CYBERSCAPE, SECTOR-59
GOLF COURSE EXTENSION ROAD,GURUGRAM-122102

HARYANA, INDIA.

DATE OF REGISTRATION 18/10/2019
TITLE TEXTILE FABRIC
PRIORITY NA

DESIGN NUMBER 322690-001
CLASS 05-05

BIBA APPARELS PRIVATE LIMITED, NO.4, GROUND FLOOR,
DELSTAR PREMISES CHS NS PATKAR MARG, HUGES ROAD,
KEMPS CORNER, MUMBALI - 400036 AND CORPORATE OFFICE
AT 12TH & 13TH FLOOR CAPITAL CYBERSCAPE, SECTOR-59
GOLF COURSE EXTENSION ROAD,GURUGRAM-122102

HARYANA, INDIA.

DATE OF REGISTRATION

18/10/2019

TITLE TEXTILE FABRIC
PRIORITY NA

DESIGN NUMBER 322698-001
CLASS 05-05

BIBA APPARELS PRIVATE LIMITED, NO.4, GROUND FLOOR,
DELSTAR PREMISES CHS NS PATKAR MARG, HUGES ROAD,
KEMPS CORNER, MUMBALI - 400036 AND CORPORATE OFFICE
AT 12TH & 13TH FLOOR CAPITAL CYBERSCAPE, SECTOR-59
GOLF COURSE EXTENSION ROAD,GURUGRAM-122102

HARYANA, INDIA

DATE OF REGISTRATION

18/10/2019

TITLE

TEXTILE FABRIC

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

322713-001

CLASS

10-02

VITALTECH PROPERTIES, LLC, 2745 DALLAS PKWY, STE 510
PLANO, TEXAS 75093 UNITED STATES OF AMERICA

DATE OF REGISTRATION 18/10/2019
TITLE WATCH
PRIORITY NA

DESIGN NUMBER 322769-001
CLASS 05-05

BIBA APPARELS PRIVATE LIMITED, NO.4, GROUND FLOOR,
DELSTAR PREMISES CHS NS PATKAR MARG, HUGES ROAD,
KEMPS CORNER, MUMBALI - 400036 AND CORPORATE OFFICE
AT 12TH & 13TH FLOOR CAPITAL CYBERSCAPE, SECTOR-59
GOLF COURSE EXTENSION ROAD,GURUGRAM-122102

HARYANA, INDIA.

DATE OF REGISTRATION 18/10/2019
TITLE TEXTILE FABRIC
PRIORITY NA

DESIGN NUMBER 322772-001
CLASS 05-05

BIBA APPARELS PRIVATE LIMITED, NO.4, GROUND FLOOR,
DELSTAR PREMISES CHS NS PATKAR MARG, HUGES ROAD,
KEMPS CORNER, MUMBALI - 400036 AND CORPORATE OFFICE
AT 12TH & 13TH FLOOR CAPITAL CYBERSCAPE, SECTOR-59
GOLF COURSE EXTENSION ROAD,GURUGRAM-122102

HARYANA, INDIA.

DATE OF REGISTRATION

18/10/2019

TITLE

TEXTILE FABRIC

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020




DESIGN NUMBER 300948

CLASS 08-05

AIRCRAFT RESEARCH AND DESIGN CENTRE (ARDC), DESIGN
COMPLEX, HINDUSTAN AERONAUTICS LIMITED,
MARATHALLI POST, BENGALURU, KARNATAKA, INDIA-560037
(PUBLIC SECTOR UNDERTAKING UNDER MINISTRY OF
DEFENCE) GOVERNMENT OF INDIA.

DATE OF REGISTRATION 02/01/2018
NEUTRAL ALIGNMENT AND
TITLE DEFLECTION MEASURING TOOL FOR
FLIGHT CONTROL SURFACES
PRIORITY NA
DESIGN NUMBER 312711
CLASS 12-07

ROTARY WING RESEARCH AND DESIGN CENTRE (RWRDC),
DESIGN COMPLEX, HINDUSTAN AERONAUTICS LIMITED,
VIMANAPURA POST, BENGALURU, KARNATAKA, INDIA-560017
(PUBLIC SECTOR UNDERTAKING UNDER MINISTRY OF
DEFENCE), GOVERNMENT OF INDIA

DATE OF REGISTRATION 03/12/2018

TITLE ADVANCED LIGHT HELICOPTER
PRIORITY NA

DESIGN NUMBER 322328-001

CLASS 14-02

1.CHHABRA, DEEPAK, 338, MANDAKINI ENCLAVE,
ALAKNANDA, NEW DELHI-110019, INDIA 2. CHHABRA, DHRUYV,
338, MANDAKINI ENCLAVE, ALAKNANDA, NEW DELHI-110019,
INDIA

DATE OF REGISTRATION 07/10/2019

TITLE TERMINAL WITH SCREEN FOR
INTERNET ACCESS

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER 330775-001

CLASS 23-02

M/S. CHINTAVARI INNOVATIONS PRIVATE LIMITED, 8-3-
224/8/A/15/B, PLOT NO. F-49/A,
MADHURANAGAR HYDERABAD TELANGANA 500038, INDIA.

DATE OF REGISTRATION 06/07/2020
AUTOMATIC LIQUID SANITIZER

TITLE DISPENSER

PRIORITY NA

DESIGN NUMBER 330790-001

CLASS 06-04

RANDOM MOULDING, SECTOR B-2, PLOT NO. 68, TRONICA
CITY, LONI, GHAZIABAD - 201102, UTTAR PRADESH, INDIA,
WHOSE PROPRIETOR IS SANJEEV JAIN

DATE OF REGISTRATION 07/07/2020

TITLE TRIANGLE WALL MOUNTED CORNER
PRIORITY NA

DESIGN NUMBER 330850-001

CLASS 23-02

P. JAYAKUMAR, RESEARCH FACULTY, IRC - KALASALINGAM
ACADEMY OF RESEARCH AND EDUCATION, ANAND NAGAR,
KRISHNANKOIL - 626 126, SRIVILLIPUTTUR (VIA),
VIRUDUNAGAR DISTRICT TAMILNADU, INDIA

DATE OF REGISTRATION 08/07/2020

PORTABLE PEDAL TYPE LIQUID

TITLE SOAP AND WATER DISPENSER

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

330850-003

CLASS

23-02

P. JAYAKUMAR, RESEARCH FACULTY, IRC - KALASALINGAM

ACADEMY OF RESEARCH AND EDUCATION, ANAND NAGAR,
KRISHNANKOIL - 626 126, SRIVILLIPUTTUR (VIA),
VIRUDUNAGAR DISTRICT TAMILNADU, INDIA

DATE OF REGISTRATION

08/07/2020

PORTABLE PEDAL TYPE WATER

TITLE DISPENSER WITH SANITIZER
DISPENSER

PRIORITY NA

DESIGN NUMBER 330853-001

CLASS 23-02

K. GAJESHWARAN, CLEAR AQUA TECHNOLOGIES PVT LTD,
PLOT NO. 19. PHASE 3, SIDCO INDUSTRIAL ESTATE,
VAZHAVANDHANKOTTAI, THUVAKUDI, TIRCHY - 620015,

TAMILNADU, INDIA

DATE OF REGISTRATION 08/07/2020

HAND SANITIZER DISPENSING
TITLE APPARATUS
PRIORITY NA
DESIGN NUMBER 330853-002
CLASS 23-02

K. GAJESHWARAN, CLEAR AQUA TECHNOLOGIES PVT LTD,
PLOT NO. 19. PHASE 3, SIDCO INDUSTRIAL ESTATE,
VAZHAVANDHANKOTTAI, THUVAKUDI, TIRCHY - 620015,

TAMILNADU, INDIA

DATE OF REGISTRATION

08/07/2020

TITLE

FLOOR STANDING ULTRASONIC
HAND SANITIZER DISPENSER

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

323847-001

CLASS

15-07

HAVELLS INDIA LIMITED, 904, 9TH FLOOR, SURYA KIRAN
BUILDING, K G MARG, CONNAUGHT PLACE, NEW DELHI -

110001

DATE OF REGISTRATION

22/11/2019

TITLE

REFRIGERATOR

PRIORITY NA
DESIGN NUMBER 323944-001
CLASS 03-01

THE GILLETTE COMPANY LLC, ONE GILLETTE PARK, BOSTON
MASSACHUSETTS 02127, UNITED STATES OF AMERICA

DATE OF REGISTRATION

25/11/2019

TITLE

SHAVING RAZOR ORGANIZER

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/693001 30/05/2019 U.S.A.
DESIGN NUMBER 323964-001

A= N
CLASS 12-15 S v

CEAT LIMITED, RPG HOUSE, 463, DR. ANNIE BESANT ROAD,

WORLI, MUMBAI, 400030, INDIA

DATE OF REGISTRATION

25/11/2019

TITLE

TYRE

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

331095-001

CLASS

23-04

M/S. ROYALAGE INDIA PVT. LTD., AT-H-39, PHASE -1, RIICO
INDUSTRIAL ARAE, BHIWADI, ALWAR - 301019 (RAJASTHAN),
INDIA, WHOSE DIRECTOR IS AJIT SINGH YADAYV S/O. SH.

DEEWAN SINGH YADAV

DATE OF REGISTRATION 15/07/2020
TITLE AIR COOLER
PRIORITY NA

DESIGN NUMBER 331147-001
CLASS 13-03

M/S. BMT ELECTRICAL UDYOG, 6/21, NEAR KHONTA MANDIR,

KRISHNA COLONY, PALWAL, DISTT -FARIDABAD, HARYANA-

121102, INDIA

DATE OF REGISTRATION

17/07/2020

THREE PHASE STAR DELTA OIL

TITLE IMMERSED CONTROL PANEL
PRIORITY NA

DESIGN NUMBER 331149-001

CLASS 13-03

M/S. BMT ELECTRICAL UDYOG, 6/21, NEAR KHONTA MANDIR,

KRISHNA COLONY, PALWAL ,DISTT -FARIDABAD, HARYANA-

121102, INDIA
DATE OF REGISTRATION 17/07/2020
SINGLE PHASE DRY CONTROL
TITLE PANEL
PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

331197-001

CLASS

13-03

M/S. BMT ELECTRICAL UDYOG, 6/21, NEAR KHONTA MANDIR,
KRISHNA COLONY, PALWAL, DISTT -FARIDABAD, HARYANA-

121102, INDIA

DATE OF REGISTRATION

18/07/2020

THREE PHASE STAR DELTA OIL

TITLE IMMERSED DIGITAL CONTROL
PANEL

PRIORITY NA

DESIGN NUMBER 331229-001

CLASS 02-05

K. TEX INTERNATIONAL, #1490, STREET NO. 13, JANAKPURI,
INDL. AREA-A, LUDHIANA -141 003 (PUNJAB) INDIA, WHOSE
PROPRIETOR IS GAGANDEEP SINGH

DATE OF REGISTRATION 20/07/2020
TITLE SHAWL
PRIORITY NA

DESIGN NUMBER 331239-001
CLASS 09-04

NILKAMAL LIMITED, NILKAMAL HOUSE, PLOT NO. 77/78,
STREET NO.14, M.1.D.C., ANDHERI (EAST), MUMBAI 400093,

MAHARASHTRA, INDIA

DATE OF REGISTRATION

20/07/2020

TITLE

CRATE

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020




DESIGN NUMBER

331242-001

CLASS

09-04

NILKAMAL LIMITED, NILKAMAL HOUSE, PLOT NO. 77/78,

STREET NO.14, M.1.D.C., ANDHERI (EAST), MUMBAI 400093,

MAHARASHTRA, INDIA

DATE OF REGISTRATION 20/07/2020
TITLE CRATE
PRIORITY NA

DESIGN NUMBER 331244-001
CLASS 09-04

NILKAMAL LIMITED, PLOT NO. 77/78, STREET NO.14,
M.1.D.C.,ANDHERI (EAST), MUMBAI 400093

DATE OF REGISTRATION 20/07/2020
TITLE CRATE
PRIORITY NA

DESIGN NUMBER 331245-001
CLASS 09-04

NILKAMAL LIMITED, NILKAMAL HOUSE, PLOT NO. 77/78,

STREET NO.14, M.1.D.C., ANDHERI (EAST), MUMBAI 400093,

MAHARASHTRA, INDIA

DATE OF REGISTRATION

20/07/2020

TITLE

CRATE

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

331246-001

CLASS

09-04

NILKAMAL LIMITED, PLOT NO. 77/78, STREET NO.14,
M.1.D.C.,ANDHERI (EAST), MUMBAI 400093.

DATE OF REGISTRATION 20/07/2020
TITLE CRATE
PRIORITY NA

DESIGN NUMBER 315927-001
CLASS 09-03
PREETANJALI PASARI, 4A, RAINEY PARK, KOLKATA - 700019,
INDIA

DATE OF REGISTRATION 20/03/2019
TITLE CARD BOARD BOX
PRIORITY NA

DESIGN NUMBER 316165-001
CLASS 20-03

ALFA MARKETING, #307, GOLDEN CASTLE, 3RD MAIN,
GANESHA BLOCK, SULTANPALYA, BANGALORE - 560032,

KARNATAKA, INDIA

DATE OF REGISTRATION

28/03/2019

TITLE

SIGNBOARD

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

325628-001

CLASS

11-02

AMARPAL SINGH KHURANA, A-349, MEERA BAGH, OUTER
RING ROAD, NEW DELHI-110087

DATE OF REGISTRATION 07/01/2020

TITLE PLANT POT
PRIORITY NA

DESIGN NUMBER 325656-001
CLASS 23-01

TEJASHREE TEJAS KULKARNI, FLAT NO. 03, MALATI

APARTMENTS, GIRIJA SOC

IETY, KOTHRUD, PUNE - 411038

DATE OF REGISTRATION 07/01/2020
TITLE VALVE
PRIORITY NA

DESIGN NUMBER 313814-001
CLASS 07-02

ZUME, INC., 250 POLARIS AVENUE MOUNTAIN VIEW,

CALIFORNIA 94043, USA

DATE OF REGISTRATION

11/01/2019

TITLE

FOOD CONTAINER

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/656,406 12/07/2018 US.A.

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER 313999-001

CLASS 21-01

LINSTITUTE OF AERONAUTICAL ENGINEERING, INSTITUTE OF
AERONAUTICAL ENGINEERING, DUNDIGAL, HYDERABAD - 500
043, TELANGANA, INDIA 2. MANNEPALLI VENKATA ADITYA
NAG, INSTITUTE OF AERONAUTICAL ENGINEERING,
DUNDIGAL, HYDERABAD - 500 043, TELANGANA, INDIA

DATE OF REGISTRATION 18/01/2019

TITLE CARD FOR PLAYING GAME
PRIORITY NA

DESIGN NUMBER 324199-001

CLASS 05-05

BIBA APPARELS PRIVATE LIMITED, NO.4, GROUND FLOOR,
DELSTAR PREMISES CHS NS PATKAR MARG, HUGES ROAD,
KEMPS CORNER, MUMBAI - 400036 AND CORPORATE OFFICE
AT 12TH & 13TH FLOOR CAPITAL CYBERSCAPE, SECTOR-59
GOLF COURSE EXTENSION ROAD,GURUGRAM-122102
HARYANA, INDIA.

DATE OF REGISTRATION 02/12/2019
TITLE TEXTILE FABRIC
PRIORITY NA

DESIGN NUMBER 324207-001
CLASS 05-05

BIBA APPARELS PRIVATE LIMITED, NO.4, GROUND FLOOR,
DELSTAR PREMISES CHS NS PATKAR MARG, HUGES ROAD,
KEMPS CORNER, MUMBAI - 400036 AND CORPORATE OFFICE
AT 12TH & 13TH FLOOR CAPITAL CYBERSCAPE, SECTOR-59
GOLF COURSE EXTENSION ROAD,GURUGRAM-122102
HARYANA, INDIA.

DATE OF REGISTRATION 02/12/2019
TITLE TEXTILE FABRIC
PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

324216-001

CLASS

05-05

BIBA APPARELS PRIVATE LIMITED, NO.4, GROUND FLOOR,
DELSTAR PREMISES CHS NS PATKAR MARG, HUGES ROAD,
KEMPS CORNER, MUMBALI - 400036 AND CORPORATE OFFICE
AT 12TH & 13TH FLOOR CAPITAL CYBERSCAPE, SECTOR-59
GOLF COURSE EXTENSION ROAD,GURUGRAM-122102

HARYANA, INDIA.

DATE OF REGISTRATION 02/12/2019
TITLE TEXTILE FABRIC
PRIORITY NA

DESIGN NUMBER 324246-001
CLASS 05-05

BIBA APPARELS PRIVATE LIMITED, NO.4, GROUND FLOOR,
DELSTAR PREMISES CHS NS PATKAR MARG, HUGES ROAD,
KEMPS CORNER, MUMBALI - 400036 AND CORPORATE OFFICE
AT 12TH & 13TH FLOOR CAPITAL CYBERSCAPE, SECTOR-59
GOLF COURSE EXTENSION ROAD,GURUGRAM-122102

HARYANA, INDIA.

DATE OF REGISTRATION

02/12/2019

TITLE TEXTILE FABRIC
PRIORITY NA

DESIGN NUMBER 324274-001 e
CLASS 05-05 s

BIBA APPARELS PRIVATE LIMITED, NO.4, GROUND FLOOR,
DELSTAR PREMISES CHS NS PATKAR MARG, HUGES ROAD,
KEMPS CORNER, MUMBAI - 400036 AND CORPORATE OFFICE
AT 12TH & 13TH FLOOR CAPITAL CYBERSCAPE, SECTOR-59
GOLF COURSE EXTENSION ROAD,GURUGRAM-122102

HARYANA, INDIA.

DATE OF REGISTRATION

02/12/2019

TITLE

TEXTILE FABRIC

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

324345-001

CLASS

02-02

AVEREST TREND PRIVATE LIMITED, 7TH FLOOR, OFFICE NO.
716, RAGHUVIR TEXTILE MALL, AAl MATA ROAD, BEHIND DR

WORLD, PARVAT PATIYA, SURAT, GUJARAT, 395010 INDIA

DATE OF REGISTRATION 03/12/2019

TITLE SAREE AND BLOUSE (SET)
PRIORITY NA

DESIGN NUMBER 324403-001

CLASS 12-16

M/S STEEL STRIPS WHEELS LTD, S.C.0O. 49-50, SECTOR-26,
MADHYA MARG, CHANDIGARH- 160019.

DATE OF REGISTRATION 04/12/2019

TITLE WHEEL RIM
PRIORITY NA

DESIGN NUMBER 314950-001

CLASS 09-01

M/S BRITISH CLEAN, NO.4, MOORES ROAD, BUHARI BUILDING,
CHENNAI -600 006, TAMIL NADU, INDIA, WHOSE PARTNERS ARE
MR. MOHAMMED BASHEER, MR. RAZEEN AHMED, MR.
MOHAMMED USMAN, MR. SAMIULLAH OWAIS ABUBACKER,
MR. MOHAMED ARIF, MR. NIYAZ MOHAMMED ZACKRIYA &
MR.MOHAMMED EID

DATE OF REGISTRATION

19/02/2019

TITLE

BOTTLE CAN

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

324568-001

CLASS

10-02

SHAZE LUXURY RETAIL PVT.LTD., 4TH FLOOR,

HARCHANDRAI HOUSE, 81 MAHARSHI KARVE ROAD, MARINE

LINES, MUMBAI 400 002

DATE OF REGISTRATION 10/12/2019
TITLE WATCH
PRIORITY NA

DESIGN NUMBER 324657-001
CLASS 03-01

ROYAL PACKAGING, GALA NO. 19-20-21, MOHAMMED AL
COMPOUND, MALWANI NO. 6, MALAD (WEST), MUMBAI -
400095, MAHARASHTRA, INDIA, WHOSE PARTNERS ARE (1)
MASOOD GOVERI, (2) SOYAB GOVERI, (3) SHAHIN GOVERI, (4)

TAUKIREFATIMA GOVERI

DATE OF REGISTRATION

13/12/2019

TITLE

BANGLES BOX

PRIORITY NA
DESIGN NUMBER 330868-001
CLASS 05-05

HEMKUNT INDUSTRIES, E-207, PHASE-IV-A, FOCAL POINT,
LUDHIANA -141 010 (PUNJAB) INDIA, WHOSE PROPRIETOR IS

MOHINDER PAL SINGH

DATE OF REGISTRATION

08/07/2020

TITLE

TEXTILE FABRIC (SET)

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020

40885




DESIGN NUMBER

330875-001

CLASS

21-01

AAKASH MAURYA, 17A/19D/2A LANE NO- 5, GANGA NAGAR
CIRCULAR ROAD ALLAHABAD.U.P 211001.

DATE OF REGISTRATION

08/07/2020

BLIND CHESS BOARD GAME

TITLE LEARNING BOARD
PRIORITY NA

DESIGN NUMBER 330887-001
CLASS 12-11

TUBE INVESTMENTS OF INDIA LIMITED, “DARE HOUSE”, 234,

N.S.C. BOSE ROAD, CHENNAI - 600 001, STATE OF TAMIL NADU,

INDIA.

DATE OF REGISTRATION 09/07/2020

TITLE HANDLEBAR FOR BICYCLE
PRIORITY NA

DESIGN NUMBER 330888-001

CLASS 12-08

TUBE INVESTMENTS OF INDIA LIMITED, “DARE HOUSE”, 234,

N.S.C. BOSE ROAD, CHENNAI - 600 001, STATE OF TAMIL NADU,

INDIA.
DATE OF REGISTRATION 09/07/2020
TITLE AUTOMOBILE

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

330927-001

CLASS

29-02

NILKAMAL LIMITED, NILKAMAL HOUSE, PLOT NO.77/78,
STREET NO.14, M.1.D.C., ANDHERI (EAST), MUMBAI 400093

DATE OF REGISTRATION 09/07/2020
TITLE TRAVEL GUARD
PRIORITY NA

DESIGN NUMBER 330964-001
CLASS 24-01

1.ANNA ESWARA KUMAR, DEPARTMENT OF MECHANICAL
ENGINEERING, KONERU LAKSHMAIAH EDUCATION
FOUNDATION, VADDESWARAM, GUNTUR (DT), ANDHRA
PRADESH, 522502. 2. B. NAGESWARA RAO, DEPARTMENT OF
MECHANICAL ENGINEERING, KONERU LAKSHMAIAH
EDUCATION FOUNDATION, VADDESWARAM, GUNTUR (DT),

ANDHRA PRADESH, 522502.

DATE OF REGISTRATION

10/07/2020

DILATATION DEVICE FOR MEN

TITLE URETHRAL STRICTURE.
PRIORITY NA

DESIGN NUMBER 331005-001
CLASS 09-01

LILASONS ALCOBEV PVT. LTD., FLAT NO.601, ARLINGTON
HEIGHTS, WHITE FIELD ROAD, MADHAPUR, HYDERABAD -

500061, TELENGANA, INDIA

DATE OF REGISTRATION

13/07/2020

TITLE

BOTTLE

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER 331042-001

CLASS 29-02

SINDHU MANOJ JAIN, NO: 43, "SATHYANARAYANA NILAYA, 100
BED HOSPITAL ROAD, HOSPET - 583 201, KARNATAKA, INDIA

DATE OF REGISTRATION 14/07/2020

TITLE PROTECTIVE FACE MASK
PRIORITY NA

DESIGN NUMBER 331050-001

CLASS 14-99

SHARDA UNIVERSITY, 32 AND 34 KNOWLEDGE PARK-III,
GREATER NOIDA, UTTAR PRADESH, 201306, INDIA.

DATE OF REGISTRATION 14/07/2020

TITLE LAPTOP COOLING STAND
PRIORITY NA

DESIGN NUMBER 315289-001

CLASS 03-03

ADM PROMOTIONS (SHANGHAI) CO., LTD., NO.1 WORKSHOP,
NO.88, LANE 2888 HUA NING ROAD, XINZHUANG,SHANGHAI,
CHINA

DATE OF REGISTRATION 01/03/2019
TITLE PARASOL
PRIORITY

PRIORITY NUMBER DATE COUNTRY
201930005454.1 05/01/2019 CHINA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

315349-001

CLASS

23-01

ASHIRVAD PIPES PVT. LTD.

, 4-B, ATTIBELE INDUSTRIAL AREA,

HOSUR ROAD, BENGALURU -562 107, INDIA

DATE OF REGISTRATION

01/03/2019

TITLE RAIN WATER FILTER
PRIORITY NA

DESIGN NUMBER 325046-001

CLASS 05-05

FERRARI S.P.A., 41100 MODENA (ITALY) VIA EMILIA EST 1163
DATE OF REGISTRATION 27/12/2019

TITLE TEXTILE FABPI?AI\%\'/E”FI[\I]-I A SURFACE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
006599924 28/06/2019 EUIPO
DESIGN NUMBER 325086-001

CLASS 02-04

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE,
PLOT NO. 10, DISTRICT CENTRE, MANGALAM PLACE, SECTOR-
03, ROHINI, DELHI-110085, INDIA

DATE OF REGISTRATION 27/12/2019
TITLE FOOTWEAR
PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

331291-001

CLASS

06-06

NILESH PATIL, 63, HADAPSAR INDUSTRIAL ESTATE,
HADAPSAR, PUNE - 411013, MAHARASHTRA, INDIA

DATE OF REGISTRATION 21/07/2020
TITLE ADJUSTABLE STAND
PRIORITY NA

DESIGN NUMBER 331304-001
CLASS 12-11

GEE GEE INDUSTRIAL EXPORTS, B-XX1X-146/2 D, STREET NO. 1,
GIASPURA ROAD, LUDHIANA - 141 010 (PUNJAB) INDIA, WHOSE
PROPRIETOR IS DALJIT SINGH

DATE OF REGISTRATION

22/07/2020

TITLE

PEDAL FOR BICYCLE

PRIORITY NA
DESIGN NUMBER 331363-001
CLASS 12-11

MAHAVIR UDYOG, E-377, PHASE-VI, FOCAL POINT, LUDHIANA —
141 001 (PB.) INDIA, WHOSE PARTNERS ARE RISHI GARG, ROHIT

GARG, RENU BALA

DATE OF REGISTRATION

25/07/2020

TITLE

BICYCLE CHAIN WHEEL CRANK

PRIORITY NA

\
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DESIGN NUMBER

331385-001

CLASS

23-02

OKAYA POWER PVT. LTD., D-8, UDYOG NAGAR, ROHTAK

ROAD, NEW DELHI-110041, (INDIA)

DATE OF REGISTRATION

27/07/2020

TITLE

SANITIZER DISPENSER

PRIORITY NA
DESIGN NUMBER 331390-001
CLASS 07-01

KISHORE NAGABHUSHANA RAO, 60, 25TH STREET
ASTALAKSHMI NAGAR, ALAPAKKAM, CHENNAI-600116

DATE OF REGISTRATION 27/07/2020
TITLE DRINKING CUP
PRIORITY NA

DESIGN NUMBER 331449-001
CLASS 07-99

AMARPAL SINGH KHURANA, A-349, MEERA BAGH, OUTER
RING ROAD, NEW DELHI-110087, INDIA

DATE OF REGISTRATION

29/07/2020

TITLE

TRAY

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER 331488-001

CLASS 08-08
MADAN LAL, 587-B, AGGAR NAGAR, LUDHIANA, INDIA
DATE OF REGISTRATION 30/07/2020
TITLE CLAMB
PRIORITY NA

DESIGN NUMBER 325246-001
CLASS 29-02

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 5, 5656 AE
EINDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION 31/12/2019 S
TITLE AIR MASK = /
PRIORITY \(
PRIORITY NUMBER DATE COUNTRY

006617148-0005 08/07/2019 EUIPO

DESIGN NUMBER 325507-001

CLASS 09-09

1L.UNIVERSITY OF PETROLEUM AND ENERGY STUDIES,
ENERGY ACRES, BIDHOLI, VIA PREMNAGAR, DEHRADUN
248007, UTTARAKHAND INDIA 2. DEBOSMITA PAUL
CHOUDHURY, SCHOOL OF DESIGN, UNIVERSITY OF
PETROLEUM AND ENERGY STUDIES, ENERGY ACRES,
BIDHOLI, VIA PREMNAGAR, DEHRADUN 248007 3. REET KAUR,
SCHOOL OF DESIGN, UNIVERSITY OF PETROLEUM AND
ENERGY STUDIES, ENERGY ACRES, BIDHOLI, VIA
PREMNAGAR, DEHRADUN 248007 4. UTKARSH MISHRA,
SCHOOL OF DESIGN, UNIVERSITY OF PETROLEUM AND
ENERGY STUDIES, ENERGY ACRES, BIDHOLI, VIA
PREMNAGAR, DEHRADUN 248007 , ET AL.

DATE OF REGISTRATION 04/01/2020

TITLE WASTE COLLECTION CART

PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER

324853-001

CLASS

14-02

SAMSUNG ELECTRONICS CO,, LTD., 129, SAMSUNG-RO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION 19/12/2019

TITLE TABLET COMPUTER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-2019-0035697 25/07/2019 |REPUBLIC OF KOREA
DESIGN NUMBER 324927-001

CLASS 10-02

MR. NITISH SABHARWAL, 9/54, SUBHASH NAGAR, NEW DELHI-
110027

DATE OF REGISTRATION 21/12/2019

TITLE WRIST WATCH
PRIORITY NA

DESIGN NUMBER 324947-001
CLASS 13-03

(EAST) DIST: PALGHAR- 401208

VIHAN ELECTRIC PVT LTD., PLOT NO 21, OPP APPLE STUDIO,
NEAR BURMASHELL PETROL PUMP, VILLAGE VALIV, VASAI

DATE OF REGISTRATION 23/12/2019
TITLE SWITCH
PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020
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DESIGN NUMBER 324986-008

CLASS 23-04

MITA ASHOK KAPOOR, 1, SCENIC ACRES, VAPI CHALA ROAD,
VAPI - 396191, GUJARAT, INDIA

DATE OF REGISTRATION 24/12/2019
TITLE AIR COOLER .'l
PRIORITY NA

The Patent Office Journal No. 37/2020 Dated 11/09/2020 40894



